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Af ter hearing for some time, the learned counsel
of the applicant seeks to withdrawy this 0A& pith liberty to
assarl the impugbed ocrder dated 15.5.1996 passed by the
respondents. Having regard to the laim cf the learned
counsel, this OA is allowsd to be uithdraun and is dismissed
accofdingly with liberty to the applicant to assai;:any

cause of action in accordance with laas.
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